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DR. KARAN SINGH : As 1 said there is 
absolutely n0 question of dealing with it 
Iightheartedly. I am sorry if I have given the 
impression that I am in any way trying to 
underplay this. I can again assure the hon. 
House that. I take an extremely serious view 
of this  matter. 

SHRI  LOKANATH   MISRA •      But 
what  have you done ? 

DR. KARAN SINGH : And whatever is 
necessary to be done will be done. 

SHRI KRISHAN KANT (Har-yana) : Sir, 
oni a point of order. I want your ruling. All the 
Members here have said that no action has 
been taken. Will you direct the Minister to 
make a statement in this House by this 
evening or the latest by tomorrow morning as 
to what action has been taken? Otherwise the 
whole discussion on 'his calling attention is 
useless and fruitless. I want your ruling on this 
matter. 

MR.  DEPUTY CHAIRMAN :   i<  is 
evident that all the Members are exercised 
over this matter and it is quite serious. I think 
the Minister is aware of the fact that the entire 
House is exercised about it and I hope the 
Minister will come at the earliest opportunity 
and make a statement on the action taken. 

SEVENTIETH REPORT OF THE 
PUBLIC ACCOUNTS COMMITTEE 

(1972-73) 

SHRI M. ANANDAM (Anuhra Pradesh) : 
Sir, I beg to lay on the Table a copy of the 
Seventieth Report of the Public Accounts 
Committee (1972-73) on action taken by 
Government on the recommendations contain-
ed in their 38th Report (1971-72) relating to 
the Ministry of Supply. [Placed in Library. See 
No. LT-4474/73] 

MESSAGE    FROM   LOK    SABHA 

THE REQUISITIONING AND   ACQUISITION OF   
IMMOVABLE    PROPERTY    (AMENDMENT)     

BILL,   1973 

SECRETARY : I have to report to the 
House the following message received from 
the Lok Sabha, signed by the Secretary of the 
Lok Sabha : 

"In accordance with the provisions of 
Rule 120 of the Rules of Procedure and 
Conduct of Business in Lck Sabha, I am 
directed to inform you that Lok Sabha, at 
its sitting held on the 6th March, 1973, 
agreed without any amendment to the Re-
quisitioning and Acquisition of In-movable 
Property (Amendment Bil!, 1973, which 
was passed by Rajya Sabha at its sitting 
held on the 28th February,  1973." 

MR. DEPUTY CHAIRMAN : The House 
stands adjourned till 2.00 P.M. 

The   House  then   adjourned for 
lunch at one of the clock. 

The House reassembled after lunch at two 
of the clock, [MR. DEPUTY CHAIRMAN in the 
Chair] 

THE BUDGET (RAILWAYS), 1973-74 
GENERAL DISCUSSION—contd. 

 



231        Budget (Railways) [RAJYA SABHA] 1973-74 232 

 



233        Budget (Railways) [7 MAR. 1973] 1973-74 234 

 



235 Bml.se,  (Railways) [RAJYA SABHA] 1973-74 236 

 



237        Budget  {Railways) [7 MAR. 1973] 1973-74 238 
 

"I am sorry for the inconvenience caused 
to you. But nothing incriminating could be 
found." 

and  nothing    incriminating  has    been 
found. 
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"He is not a puppet in the hands of the 

bureaucrates." 
SHRI M. M. CHOUDHURY (Assam) : Mr. 

Depty Chairman, for the last three days the 
Railway Budget is under discussion in this 
House. In the course of the discussion many 
honourable Members have advanced very 
valuable suggestions as to how the railway  
administration  can  be    toned    by 

and how the railway services can be made 
more useful and of great public utility. I do not 
want to repeat the same in the course of my 
observations. I want to limit my discussion to 
certain concrete proposals and I snail be very 
brief in my observations. In the course of the 
introductory speech the honourable Minister 
has dealt with the achievements of the railways 
and we are very much encouraged to know the 
advancement the Indian Railways have in the 
meanwhile achieved. But in his speech I find 
one omission and that omission is regarding 
the steps taken towards removal of regional im-
balances. In the course of the discussion many 
honourable Members have discussed about the 
destruction of railway property by violent 
agitators. But when we go to the root cause of 
these violent agitations, we find that all these 
are mainly the result of frustration. And this 
frustration comes because of some 
imbalances—social imbalances, economic 
imbalances and also regional imbalances. And 
so long as these imbalances are not removed 
or made up, it will be a far cry to have 
complete peace in this country and also to have 
emotional integration which is necessary to 
acjhieve socialism in this country. Therefore, I 
feel that removal of imbalance should be given 
priority in all matters of development. 

While I submit this, I have in mind the North 
Eastern region of India. This North Eastern 
region comprises of the 1 Union Territories of 
Arunachal and Mizoram and the States of 
Nagaland, Manipur. Tripura. Meshalaya and 
Assam. These five States and two Union 
Territories constitute the North Eastern region. 
If we look at the railway map of India, we find 
that these areas are worst served by the 
Railways. It will be no exaggeration if I say that 
almost the entire railway system now prevailing 
in the North Eastern region is the work of the 
British Government of the past. Since 
independence, of course, some additional 
extension of Railways has been made. After 
partition the railways line of the North-eastern 
region with the rest of India was missing. That 
link was to the    credit    of    the 
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Indian Railways restored in record time. The 
people of that region are greatful for it. Then 
after the Chinese aggression in 1962 another 
railway line has been constructed on the 
northern bank of Brahmaputra alongside the 
foot of the Arunachal. But this is not suffi-
cient. In the North Easteirn region comprising 
of five States and two Union territories, there is 
no railway connection to Arunachal Pradesh 
and Mizo-ram. Manipur has got no railway 
connection and so also in the case of Me-
ghalaya. Nagaland and Tripura are targently 
touched by railway lines. Therefore, the 
difficulties of the people in those areas can 
very well be imagined, regarding the supply of 
essential commodities. Whatever connection is 
there is only a slender metre gauge and the 
metre gauge is also very frequently dislocated 
and disrupted because of floods, land-slides 
and other national calamities. Therefore, Sir, a 
very considerable quantity of commodities to 
Assam and to the north-eastern region are to 
be carried either by road or sometimes, by air. 
When commodities which are very essential for 
daily consumption are to be carried either by 
air or by road, the cost goes very high. 
Therefore, Sir, the prices of the essential 
commodities are higher than in the rest of 
India and for that reason my submission, Sir, is 
that special attention should be paid to having a 
perfect and efficient network of railway lines in 
this area which is considered an immediate 
necessity. The proposed conversion of Metre 
Gauge into Broad Gauge of the Barauni-
Katihar. Now Bongaigaon-Gauhati lines 
should be taken up immediately. The 
conversion of this line from Metre Gauge into 
Broad Gauge has been a carrying necessity of 
the people of this area for a long time. I think 
for the last ten years or so the people have 
been crying, crying hoarse, for this. From the 
side of the State Governments also 
representations after representations have been 
submitted and the State Legislature also has 
passed many resolutions to this effect request-
ing the Government of India to take this matter 
into consideration. But nothing has been done 
so far in spite of assurance being given.    This 
time  one 

heartening feature is that the assurance has 
been given in writing. On the previous 
occasions the assurance was given orally. This 
time the heartening factor is that Shri 
Mishraji, after taking over the charge of the 
Railway Ministry, has been kind enough to 
put that assurance in writing. But this 
assurance is very feeble, very weak. He says 
that it will be considered 'in due course'. He 
does not say categorically that it will be 
considered. That 'due course', when it will 
come, it is very difficult to say and difficult to 
envisage. However, Sir, I request him on 
behalf of the people of this region that he 
should give the topmost priority to this in the 
development schemes of the region. 

Then, Sir, there is one more thing. The 
district of Cachar, North Cachar Hills, the 
State of Tripura and the Union Territory of 
Mizoram are all connected by a hill section 
and this hill section is from Lumding and 
recently extended to Dhanam Nagar of 
Tripura. But that line is frequently disrupted 
and thai is disrupted sometimes because of the 
Naga depredations, sometimes because of 
landslides and sometimes by floods and by 
many other ways. No attempt has been made 
so far to strengthen that part of the railway so 
far. During the last Indo-Pak war, war, some 
attempts were made and there some palliative 
improvement. But that is not enough. 
Therefore, I request the Minister to see that 
this line is strengthened and made all weather 
proof in his time. The State of Tripura is al-
most cut off from the rest of India in matters 
of communications. The railway line has gone 
only up to Dhara-managar. The capital 
Agartala is not connected by any railway 
system. The part from Dharamanagar to 
Agartala should be covered as early as 
possible. 

Then, Sir, another thing is about the 
employment of local people. The Railways are 
the biggest employers in India. In that region 
also, they are the biggest employers. But there 
id a grievance lurking in the minds of the 
youngsters of that region that they are not 
getting proper share in matters of employment 
of  all  categories in the railways.  That 



243 Budget (Railways) [ RAJYA SABHA ] 1973-74 244 

[Shri M. M. Choudhury] 
feeling of the younger section of the people 
should be eliminated. That can only be 
eliminated by putting up a very efficient 
agency of employment. The present agency 
used for employment in thai part of the country 
is not doing well, and many accusations 
against them are being brought very often. It is 
the feeling of the young people of that area that 
their claims are being bypassed on flimsy 
grounds to make room for others. I hope the 
hon. Minister will take some personal interest 
in this matter. If the hon'ble Minister go 
through the old files, he will find heaps of 
representations there and he will be able to 
understand the real grievances | of the people 
of that area. 

I come to the education of railway 
employees. There are three big railways, 
colonies in Assam. One is in Bangaigaon, 
another one is in Pandu-Maligaon and the 
third one is in Lumd-Wg. In Bangaigaon, 
however, there are schools where the 
employees' chilcV ien can have their 
education. But in Pandu Maligaon and 
Lumding there are not sufficient number of 
schools. Yesterday the Deputy Minister, Mr. 
Qureshi, was kind enough to say that there 
were many secondary schools, elementary 
schools and colleges for the proper education 
of the children of railway employees. But in 
those areas, 1 know of only two schools—
one is high school in Pandu-Maligaon and 
another in Lumding. In these two high 
schools the medium of instruction is Bengali. 
Therefore, non-Bengalis do not get an 
opportunity to study in those schools. The 
Assamese speaking people are making a 
demand to have their ventive Assamese 
madium school, to be taken up by the 
Railway Board. But their demand has not 
been conceded so far. I hope this legitimate 
demand of the people will be considered 
favourably. 

Then, Sir. the last point that I want to 
make out is this. At one time there was a 
custom of exchanging cultural squads from 
one State to another. Particularly, our former 
beloved Prime Minister, Pt. Jawaharlal 
Nehru, was very keen that cultural squads 
must be exchanged       between       States.      
That 

would help integration of India. That was his 
idea. For that purpose, the railways used to 
give concession to cultural groups. That 
practice has been stopped. [ request the hon. 
Minister to restart that practice to enable the 
cultural groups to move from one State to 
another so that they can understand each other 
and the people of India living in different 
parts may be acquainted witii the culture of 
other parts of the country. 

Sir, we are all grateful for the new schemes 
which the Railway Minister has envisaged. 
But these schemes should be implemented 
promptly and efficiently. There are lots of 
complaints against the non-implementation of 
schemes. Let us hope that these complaints 
will be a matter of the past now and the 
railway administration will become more 
efficient. We do not understand why there is 
loss of about 30 crcres of rupees in ticketless 
travelling. If the officers work efficiently and 
vigilantly, we believe that without increasing 
the freight or fare the deficit that has been 
envisaged can be made up. Steps should be 
taken to tone up the administration so that 
ticketless travel becomes impossible. With 
these words, I congratulate the Minister again 
and I  conclude. 

SHRI    BALACHANDRA    MENON 
(Kerala) : Sir, I take this opportunity to 
congratulate the new Railway Minister.    The  
monopoly  of the  South  has 
been broken by him. 

SHRI   HAM1D   ALI    SCHAMNAD 
(Kerala) :  For good or bad ? 

SHRI  BALACHANDRA   MENON : 
I believe the new Minister will be able to 
prove very efficient and he will be ahle to see 
that all the areas, whether South, North, East 
or West, will be developed and there will be 
no discontentment among the various people 
of our country. Our country is uneven in 
development in regard to industries as well as 
railways and it has been agitating the people. 

SHRI HAMID ALI SCHAMNAD  : 
Was    there    any    grievance    from    the 
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North  because  the  Minister was from the 
South ? 

SHRI BALACHANDRA MENON : 
There was no grievance. When the British 
people were here, they saw to it that certain 
areas were more developed. They had a 
strategy for it. Their idea was to develop 
important cities like Madras, Calcutta and 
Bombay so that transport could be 
efficiently arranged for export purposes. 
But what should be our strategy for the 
development of railways ? This is what we 
should consider seriously. Gandhiji was 
always saying that India lived in its 
villages. Our economy is mainly based on 
the development of our rural areas. In spite 
of these 25 years of industrialisation and 
planning, we are still a predominantly 
agrarian country. How do we develop our 
railways? How can we fit them with the 
new plans that we have for the development   
of  our   country ? 

I would suggest that we should seriously 
consider the development of new areas and 
you should open up railway lines in new 
areas so that the agra1-rian sector ceases to 
remain merely as a raw material producer; 
at present it is only that. I would therefore 
suggest that we must have a new concept, a 
new strategy we must evolve and we must 
see that we take these lines to areas which 
are not yet having any communication. 

Now I find that about 1/3 of the broad 
gauge tracks are to be doubled. I do not 
object to it but I believe it would be much 
better if we have parallel lines which will 
serve the same purpose. You can have 
something like a double line but, at the same 
time, new-areas will get opened up. 
Therefore, if the capacity of a single line 
exceeds the limit, the Government must 
seriously consider why it should not have 
parallel lines instead of double lines. This 
will serve the purpose of a double line, 
opening up, at the same time, new areas of 
infrastructure for better agricultural and 
industrial development in the area. | 
Otherwise, you will again have only these 
same areas that get developed. If these types 
of lines are encouraged, the social benefit 
will  be  much more than 

what it would be by doubling a single track. 
This is my first suggestion. I know it will be 
resisted because it is easier to have a double 
line. But it will be much better; it will cost 
you only a little more to open up new lines 
which will be parallel. I want you to 
seriously consider this suggestion of mine. 

Now, the second is regarding the hold-up. 
Much has been made regarding private 
parties holding up. I would like to know how 
much hold-up is there by the railways 
themselves, how much hold-up is there by 
the public sector industries and how much 
hold-up is there by other Government 
institutions. This can be avoided if you have 
a proper coordination. If the public sector 
industries including mines and steel and the 
railways have a co-ordination committee, it 
will be much better and easier for you to see 
that this hold-up is not there. My own guess 
is that about 60 per cent of the hold-up is by 
the Government and by the public sector 
industries. I would request you to find out the 
exact figures and tell us as to how much 
hold-up is there because of the negligence of 
the Government departments and the public 
sector industries. 

Now I will come to the budget. So far as 
the Finance Minister is concerned, the 
cigarette is the scapegoat, and for the 
Railway Minister it is the third class 
passenger, (t is a very unfortunate thing. If 
you wanted, with a little planning you could 
have got much more money. But she long-
distance third class passenger is harassed—
more taxes arc put on him. I would suggest, 
if you had put one pie extra on a ticket—or, 
two pies—you would have got Rs. 40 crores 
instead of harassing the entire long-distance 
travelling public. If every ticket costs a pie 
more—which, of course, most of us give as 
charity to a beggar—if only you have done 
that much—you would have got much more 
because 60 lakhs of passengers travel every 
day. Take, for example, what you would get 
by one pie on every ticket. How much will 
you get ? You will get Rs. 25/. crores. With 
three pics on each second class ticket and 
five pies on each first class ticket you would 
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[Shri Balachandra Menon] 
get about Rs. 45-50 crores. It won't harm 
anybody. It is not a big tax. It would have 
been accepted. Some such attempt should 
have been made instead of going on with the 
old thinking of again and again taxing only 
the long-distance traveller. If only you had 
avoided that, you would have certainly saved 
a good deal of agitation which you have now 
invited. 

I am glad, you have started the Jayanti 
Express and it has a diesel engine. When this 
is so, why should it not save at least 8-10 
hours of running time? That will be useful to 
you and economic. Just if you allow the G.T. 
time for this new Jayanti, if you allow the 
same speed, I am sure you will be able to 
save eight to ten hours. It will be a good 
saving in revenue as well as it will be a 
saving in time for passengers. I suggest that 
this must be taken up immediately. 

The third is the question of metre gauge. 
A good deal is said about converting this 
metre gauge into broad gauge. When it is 
absolutely necessary you must do it but I do 
not know why every metre gauge line should 
be changed to broad gauge. I do not think it 
is necessary. ; From the statistics given, I do 
not find how the metre gauge is more costly. 
Broad gauge is going to be still costlier where 
density of traffic is less. I would suggest that 
you should convert such lines only when 
there is sufficient traffic density. Otherwise, 
it is an unnecessary luxury. Another 
argument given in favour of conversion of 
metre gauge is the difficulty in transhipment. 
On this question of transhipment I would say 
that the position could be improved if a little 
more planning was there. Goods and 
passenger trains can be run between 60 and 
70 important stations which are at present 
connected by the metre gauge. If there are 
two important stations, let there be express 
metre gauge trains running between those 
two stations. In this way, certainly you will 
be able to save a good deal of money. I 
would, therefore, suggest: Do not go in for 
conversion into broad gauge unless it is 
absolutely necessary.    We are a poor coun- 

try, we cannot afford that. We should open up 
new lines instead of wasting money on mere 
conversion of these lines. 

The fourth point which I want to bring to 
the notice of the House is the question of 
coordination between railroad, rail-sea and 
rail-air. For example, if the Government or the 
Railways want, they can have a shipping 
service, say, between Bombay-Goa, Karwar, 
Manga-lore, Cochin, Vizag, Paradeep, 
Calcutta, etc. It will relieve congestion on rail-
ways and an attempt must be made regarding 
this. Rail-road coordination in the case of 
goods traffic also must be attempted. Railways 
take a longer time to haul freight between 
those two stations and there is a heavy 
marshalling involved. I would suggest a way 
out. It will be good if the railway can enter into 
some sort of agreement with the road transport 
operators on the following lines : 

Five or six operators join together and 
supply train load of traffic between two 
stations and the Railways provide the wagons 
and directly carry the goods to their 
destination. If such an attempt is made, even 
at a little higher charge, those people who get 
the goods would feel satisfied that they are 
going to get it within three or four days, 
within the shortest period. You can do it. In 
this way you will have lose wagon breaking. 
You can have such long transport service on 
important stations. Marshalling will be much 
less. If you do it you can avoid the present 
pilferage and wagon breaking to a large 
extent. 

Regarding metropolitan transport 
organisation about Rs. 400 crores will be spent 
for Bombay and an equal amount for Delhi, 
Madras and Calcutta will have about Rs. 200 
crores each. The same cities become more and 
more congested. Why can't you have a number 
of satellite towns ? Take half the people to 
such satellite towns. That will be much better 
than concentrating on the same cities. If 
Chandigarh can be built up from nothing, so 
many new cities and towns can come up. The 
Government can very well afford to spend this 
money for this purpose and much of the 
pressure can be taken off 
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from these highly crowded cities which | 
have become slum areas. I would therefore 
suggest that half the population and offices 
from the metropolitan cities should be 
removed to such satellite towns. That way we 
can have planned cities and towns. It is high 
time that we plan in this way and not 
concentrate more and more on these few1 
cities and make life impossible. 

Sir, about Rs. 127 crores have to be 
found by the Railways for subsidising the 
services. I would suggest that this social 
burden should be shared by the 
Departments concerned, by the public 
sector enterprises and the Railways. The 
Railways already contribute about Rs. 170 
crores as dividend to the General 
Revenues. Therefore the other Departments 
also must share this burden equally. 

Another point I would like to suggest is 
about the question of casual workers. The 
Railways have quite a number of { casual 
workers. Of course there is necessity for 
having some casual workers but in the name 
of casual work you cannot go on having 
workers on a casual basis and treat them as 
casual labour. It is the nature of work that 
must decide whether an employee should be 
causal or not. I would therefore suggest that 
all. those who have put in 180 days' service, 
whether intermittent or continuous, should be 
made permanent. Every railway employee 
must have a card which must show the date 
of entry into service, termination of service, 
date of re-entry etc. so that on the basis of 
these facts his seniority can be decided and 
he can be absorbed. 

Regarding consultations with labour, 
what should be the role of the railway 
employee in the management ? In the 
Railways you have two Federations and 
there are a number of unions. Cate-
gorywise unions have come up; I do not 
know how they have come up and why 
they have come up. But the fact is, they 
have come up. I would therefore request 
that in the interest of industrial peace in the 
Railways consultations may be made at the 
local level with all the unions and at the top 
level with really representative 
organisations which you can ascertain 
through a ballot. 

I have only one or two more suggestions 
to make. We have been agitating for a long 
time that we must have a coastal railway, 
that is, from Ernaku-lam to Quilon because 
important towns like Shert lai, Alleppey etc. 
get neglected. It will be a parallel line to the 
Eranakulam-Kottayan line. With this coastal 
line new areas will be opened up and 
important towns will get linked up. I would 
request the Minister to seriously consider 
this. Then there is the Mysore-Tellicherry 
line. Palghat-Trichud line, etc. All these are 
important and I do not want to stress on one 
or other of them. All these may be looked 
into. 

The last point I would like to make is 
regarding the Kerala Express which runs 
between Cochin and Madras. This may be 
converted into a train running frof Cochin to 
Bombay. This can be achieved by a 
reorganisation of the train between Bombay 
and Madras and Mad ras and Cochin without 
any additional burden on the lines. This will 
be very helpful. Similarly if you take up the 
Konkan line, Mangalore-Bombay line, that 
also will be very helpful. This is absolutely 
necessary because the highest density of 
traffic you always see on the west coast lines. 
Thanks you. 3  P.M. 

 



251 Budget  (Railways) [RAJYA SABHA] 1973-74     252 

 



253       Budget  {Railways) [7  MAR.   1973] 1973-74      254 

 



255      Budget  (Railways) [RAJYA SABHA] 1973-74      256 

 



257       Budget  (Railways) (7 MAR.  1973] 1973-74      258 

 



259      Budget (Railways) [RAJYA SABHA] 1973-74      260 

 



261      Budget (Railways) [7 MAR.  1973] 1973-74       262 

 



263      Budget  (Railways) [RAJYA SABHA] 1973-74       264 

 



265   * Budget (Railways) [7 MAR.  1973] 1973-74     266 

 

MR. DEPUTY CHAIRMAN : You have to 
wind up now. You have taken 20 minutes. 
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MR. DEPUTY CHAIRMAN : Now you 
will have to wind up. At this rate you can give 
any number of examples. There is no doubt. 

SHRI N. P. CHAUDHARI  •    I am 
winding   up. 
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SHRI L. N. MISHRA : Mr. Deputy 
Chairman, Sir, I am indeed grateful to the hon. 
Members of the House who have lent support 
to the budget proposals of the year. Sir, some 
of the hon. Members especially Shri Pitamber 
Das, Shri Kapur and Shrimati Pratibha 
Singh,—and many others—have really made 
very very valuable contributions and it will be 
my endeavour to see that these suggestions 
made by the Hon. Members are put into 
practice as far as possible. It will not be 
possible for me to reply to all the points raised 
in this House. I will try to take up a few points 
only, but I will see that all the points that have 
been raised by the hon. Members are 
examined in the Railway Board and proper 
replies will be sent to the hon. Members by 
me. 

First I would like to take up the question of 
freight rates and remove some of the 
misapprehensions on that score. Sir, as the 
House is aware, the earnings from goods 
traffic during 1973-74 have been estimated at 
Rs. 785.27 crores, of which the increase in 
freight rates would contribute only Rs. 18.15 
crores. In other words, the average percentage 
increase, over the current year for goods 
traffic as a whole is only about 2.4 per cent, 
which is insignificant, The hon. Members will 
kindly pardon me if I again venture to draw a 
comparison with the increase in staff costs and 
cost of iron and steel, etc. Staff costs have 
increased by about 4.2 per cent in the current 
year as compared to the previous year. The 
price of iron and steel which is one of the 
major items of consumption by the Railways, 
has increased by nearly 14.5 per cent in one 
year and the price of diesel oil has also 
increased by more than 4i per cent since last 
year. But, still I am limiting the increase in 
goods freight rates to only 2.4 per cent. Here 
again, I have touched only the low-rated 
commodities. Even then some of the essential 
necessities of life like foodgrains, salt, and 
kerosene oil have been touched. I would 
remind the hon. Members thai we are losing 
nearly Rs. 55 crores per annum on carriage of 
low-rated freight traffic and it is only to make 
good the 

losses, at least partially, that I have proposed 
the modest increases in respect of the low-
rated freight traffic. In fact, all the 
commodities, which are charged at Class 60 
and above, have not been affected at all. 

I am sure the hon. Members will appreciate 
that faced with the unenviable and onerous 
task of augmenting the revenues of the 
Railways without, at the same time, 
increasing the load of the common man, I 
have attempted to do a bit of tight rope-
walking which, I do feel, is the best in the 
circumstances. My task would have been 
obviously easier and more pleasant, but for 
the very heavy losses caused by the various 
agitations, strikes, bandhs, etc., the most 
serious being the agitation in Andhra Pradesh. 
I am, therefore, left with no alternative except 
to make a slight increase in the fares and 
freight rates, but for which the widening gap 
between the revenues and expenses will cause 
a severe strain on the General Finances and 
will lead to inflationary trend. 

The important commodities for which 
freight rates have been increased are indicated 
in the Memorandum explaining the Budget 
proposals circulated to hon. Members. 

Apart from the commodities which I 
mentioned in my budget speech as having 
been exempted from freight increase, viz-, 
foodgrains, salt and kerosene oil, freight rates 
have not—and I repeat not—been increased 
in respect of the followirrg articles of 
common use :— 

Sugar, tea, coffee, fruits and vegetables by 
parcel trains; fish, all varieties of textiles 
including handloom products, matches, bidis, 
cigarettes, tobacco, bidi leaves, books, 
newspapers, bicycles, petroleum oil and 
lubricants, soap, groceries, drugs and 
medicines, various dyes and chemicals 
utensils, iron and steel items, hides and skins, 
leather, raw cotton, raw jute, jute 
manufactured, machinery, non-ferrous metals 
like aluminium, copper, zinc, brass and a host 
of other commodities, 

I also want that the general travelling 
public should not have even an iota of 
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doubt about the minimal effect of the 
proposed increase in fares for third class. I 
am, therefore, quoting certain specific 
instances. From Delhi to Ah-medabad, a third 
class ordinary passenger will have to pay 
only 25 more I.e., Rs. 22.20 instead of Rs. 
21.95 as at present. If he travels by a third 
class mail or express train, he will have to 
pay only 75 paise more, i.e., Rs. 29.30 in-
stead of Rs. 28.55. For longer distances, say 
New Delhi to Bangalore, the third class 
ordinary fare is actually 90 paise less than the 
present fare, i.e., Rs. 49.80 in place of Rs. 
50.70. Even if the passenger to Bangalore 
travels by mail or express train throughout, 
he will have to pay only 55 paise more, i.e.., 
Rs. 62.10 instead of Rs. 61.55. 

In no case, a third class ordinary 
passenger has to pay more than 25 paise over 
the existing fare. Similarly, in the case of 
mail and express trains, no third class 
pasenger has to pay more than 95 paise for 
any distance. 

Sir,   now I come to the question of dividend  
payable to General Revenues, which was 
raised and very ably argued by Shri Pitamber 
Das.    Pitamber Dasji made  an   important  
point  and   argued that the  dividend   to 
general  revenues should be paid only at the 
average rate of borrowing, in any year where 
there are no railway revenue surpluses.    He 
also pointed  out that whereas the net railway 
revenue has  increased  by 204 per cent 
between 1950-51 and 1970-71 and the  capital  
at charge by  304 per cent, the dividend has 
increased by 406 per cent. Shri Pitamber Das 
is a distinguished Member of the Railway 
Conven. tion  Committee appointed by the 
Parliament in  August,   1971.     This Com-
mittee had    gone into this    matter of 
dividend  and   other   financial  arrangements 
at great length.    The Committee called for 
and examined several memoranda from the 
Railway Board.    They reviewed  the  
practices  in  other  countries and examined 
numerous witnesses, official  as  well  as   
non-official.      from trade and industry as 
well as from organised   labour.     All   the   
figures   and statistics quoted by Shri 
Pitamber Das and many more were furnished  
to the 

Convention Committee. After going through 
the matter fully, the Committee came to the 
conclusion that the existing rate of dividend 
at 4i per cent on the capital invested in the 
Railways up to 1963-64 with an addition of 1 
per cent in lieu of passenger fare tax and at 6 
per cent on the capital invested after 31st 
March 1964 should continue to be paid by the 
Railways to the General Revenues, After 
considering the memoranda submitted by the 
Railway Board on the social burdens which 
had to be borne by the Railways and other 
matters, the Committee recommended the 
following important concessions : 

SHRI PITAMBER DAS : Before you go 
to social burdens, with regard to dividend 
liability I would like to know—I did put that 
question in my speech also—that the House 
would like to know whether the Railways 
represented either to the Convention Com-
mittee or the Finance Department or to the 
Government that the element of contribution 
should not be payable unless the Railway 
Revenues showed any surplus ?   Did you 
represent it ? 

SHRI L. N. MISHRA : I am not quite 
sure; perhaps not but as Railway Minister I 
will be the happiest person if 1 have not to 
pay that. 

SHRI PITAMBER DAS : Unluckily you 
have taken charge only recently.. Let us make 
allowance for that. 
4 P.M. 

SHRI L. N. MISHRA - These re-
commendations have given relief to the 
Railways to the extent of Rs. 21.53 crores for 
1971-72, Rs. 22.19 crores in 1972-73 and 
they are expected to give a relief of Rs. 21.95 
crores for 1973-74. The recommendations of 
this Committee have been approved by both 
the Houses of Parliament in December 1971 
and in December 1972. I appreciate that, as a 
result of these recommendations, the 
Railways have had their dividend liability 
reduced by Rs. 65.67 crores for the three 
years 1971-72, 1972-73 and 1973-74. I do 
not like to-repeat, but I would say that, while 
as Minister of Railways I would have wel-
comed even a larger measure of relief 
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GShri L. N. Mishra] to the Railways, I have 
to appreciate the position of the Railway 
Convention Committee and why they came to 
this conclusion. Several hon.. Members —
Prof. Ruthnaswamy, Shri Monoranjan Roy and 
Shri Abdul Khader and some others—have 
asked why the Railways should pay a dividend 
at all to General Revenues. After all, we, the 
Indian people, have invested some Rs. 3,890 
crores on the Railways and it is only right and 
proper that the people of this country should 
get a reasonable return on this large 
investment. As my friend, Shri Ranbir Singh, 
has pointed out, this dividend is going only to 
the Indian people. As we will be paying in 
1973-74 Rs. 172.61 crores, it means that the 
Railways are contributing a little more than 
Rs. 3 for every man, woman and child in this 
country for the planned development of this 
country. That, Sir, is the Railways' 
contribution, apart from the social burden 
which, as Shri Pitamber Das mentioned, comes 
to Rs. 127 crores in 1972-73. 

Several hon. Members have referred to the 
restoration of old lines which were dismantled 
during world war II or due to flood ravages. 
Twenty-six branch lines were dismantled 
during the second world war and the materials 
released therefrom used for war purposes by 
the then British Government. After the war, 
13 lines were restored. Also, one other 
section, viz., Rohtak-Gohana-Panipat had been 
restored partially from Rohtak to Gohana. The 
restoration of the remaining section from 
Gohana to Panipat is now under consideration. 
Also, it has been decided to carry out a traffic 
survey for the restoration of another section, 
viz., Madhoganj to Auhadpur. Certain other 
sections were also picked up from time to time 
due to flood ravages which rendered the lines 
unsafe for rail movement. The position in 
regard to these lines remains, by and large, the 
same excepting in the case of the Kosi river 
basin where, with the construction of the 
barrage at Dagmara. the course of the river has 
become stabilised. A length of 24.5 kms. from 
Supaul to Thurbita and to Bhaptiahi 
CSaraigarh)   has  been  restored   in   (wo 

stages. Further restoration of a section from 
Saraigarh (Bhaptiahi) to Fobes-ganj via 
Raghopur, Pratapganj and Nar-patganj is 
under our active consideration. It would be 
my endeavour to see that work on this line is 
taken up as early  as possible. 

I would come to crimes in trains and I am 
not very happy about it. The high incidence of 
murder, dacoity and robbery in passanger 
trains, as well as a large number of cases of 
theft of passengers' property, has been causing 
me considerable concern. I frequently get 
letters from the public, from passengers' 
associations and other public bodies, who 
express their anxiety at the growing insecurity 
of rail travel. Law and order being a subject in 
the State List of the Constitution, protection of 
life and property of the passengers travelling 
by the Railways is the responsibility of the 
State Police in general and the Government 
Railway Police in particular. The provision of 
escorts on running trains comes within the pur-
view of the crime duties of the Government 
Railway Police. The Railways are paying a 
sum of nearly Rs. 3 crores annually to the State 
Police as their contribution towards the 
maintenance of the Government Railways 
Police and when such large amount is being 
spent, the Railways and the general public 
naturally expect a greater amount of protection 
while travelling. It is therefore necessary that 
some stern and effective measures need to be 
taken to curb the incidence of such crimes in 
order to engender a feeling of security and 
confidence amongst the travelling public, 
particularly in the States of West Bengal and 
UP and also, unfortunately, of my own home 
State, Bihar. I have invited the Home 
Ministers, along with the senior police officer, 
of five States, that is West Bengal, Bihar, UP, 
Assam and Orissa—-from Orissa perhaps 
some officers wj^l come—and we are meeting 
on the 21st March to discuss measures to 
reduce the incidence of such crimes. I do hope 
that as a result of al> these discussions, we 
will be able to check these crimes, we will be 
able to evolve some concrete measures to meet 
the situation. 



281        Budget (Railways) [7 MAR.  1973 j 1973-74      282 

Something  about  the  wharfage   and 
demurrage rates I would say.   From the 1st 
December,  1972, the rates of wharfage and 
demurrage have been substantially increased 
to ensure quick releases of wagons and to 
relieve congestion in goods  sheds.    Before  
the   1st  December,   1972,   the   maximum   
demurrage rate was 30 paise per hour per 
tonne of carrying capacity of a wagon detained 
beyond the free time of 5 hours.   The 
maximum rate was levied only at a few large 
stations..    The rates  at most of the stations 
were much lower and the lowest rate of 
demurrage was  6 paise per tonne per hour.   
Now,   the demurrage rate has been made 
uniform at all the  stations.     The maximum  
rate applied on the third day of detention is 40 
paise per tonne per hour.    In the case of 
vegetable tank wagons,   the rate has been 
fixed at 60 paise per tonne per hour.     At 
these revised rates,   demurrage on an ordinary 
four-wheeler broad gauge wagon comes to Rs  
132 on the first day,  Rs.   158  on  the second 
day and Rs.  211  on each subsequent day. The 
rate is quite deterrent, as the gross earning 
capacity of a broad gauge wagon is only Rs. 
49/J per day. 

Collieries and steel plants have been 
historically enjoying a concessional rate of 
demurrage at Rs. 16/- per wagon per day. 
The rate for collieries has been raised to Rs., 
50/- per wagon per day. The question of 
increasing the rate for steel plants is also 
under consideration. 

Wharfage rates have also roeen stan-
dardised and enhanced. The maximum 
wharfage rate has been raised from 35 paise 
to 50 paise per 50 kgs. per day. It works out 
to Rs. 110/- per day per wagon load of 22 
tonnes on the first day after expiry of the 
free time, Rs. 132 on the second day and Rs. 
220/-on the third day. 

It is rather too early to assess the impact 
of these changes. These rates should be 
deterrent to prevent unscrupulous traders 
from using wagons and railway premises as 
godowns for speculative purposes., 

I must take the hon. Members of this 
House into confidence and say that fur- 

ther increase in wharfage and demurrage rates 
is not ruled out if things d« not improve. 

Sir, Shri Yashpal Kapur made a number of 
points in his speech; most of them really are 
very valuable. I will try to take up some of his 
points and meet them. His speech was most 
constructive with a number of helpful and 
useful suggestions.'"" All these are being 
examined and I shall deal with some of them. 

He suggested that the Railways should 
provide more refrigerated vans and refrigerated 
containers from Calcutta, Madras and Cochin 
for moving fish to inland towns. It is a good 
suggestions. We have now eight Refrigerated 
Vans which are being utilised solely for 
transport of fish—6 on Palasa-Howrah section 
on the South-Eastern Railway and 2 on the 
Calicut-Madras section on tile Southern 
Railway. All these vans are owned by the 
Ministry of Food and Agriculture. There are 20 
Refrigerated Vans owned by the Railways 
also. These are fit for local traffic only and are 
being used for milk. The Refrigerated Vans on 
Palasa-Howrah section have not proved 
popular. The journey from Palasa to Howrah is 
overnight and can be conveniently done by 
ordinary parcel vans. The higher freight requir-
ed for Refrigerated Vans makes this mode of 
transport unattractive. 

Introduction of refrigerated vans services 
for fish movement has been done at the 
instance of the Ministry of Food and 
Agriculture in implementing their scheme for 
development of fisheries at various points in 
the country. They have placed an order for six 
more B.G. Refrigerated Vans for this purpose. 

While the Agriculture Ministry are 
experimenting with the deployment of 
Refrigerated Vans for the transport of fish in a 
limited scale, the trade themselves are not at 
all keen in using these vans for transport of 
fish. They prefer to send fish packed with ice 
in baskets or bags and book these by fast Mail 
and Express trains. 

Shri Yashpal Kapur desired to know as to   
what benefits did   the "Railways 
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Railway Tournaments,    participation in National   
Championships    in   different games.    For 
International Meets, such as   the   Olympic   
Games   and   Asian Games,    additional ad hoc 
grants arc being sanctioned as necessary.    A 
sizeable number of railwaymen have represented 
the country in various International   Meets,    but 
the number of such railway   sportsmen   has   
been   coming down in recent years.   I shall give 
fresh look to it and if more needs to be done for 
sports both in the matter of recruitment of ^the 
proper type of personnel and bettering their 
prospects it will be done.   We shall not hesitate 
to provide more funds for promotion of such acti-
vities and raise the levels of our performance to 
international standards.    I shall  see what more 
can  be  done. 

Shri Kapur also suggested the introduction of 
more Jayanti Janata Expresses on other routes 
like  East-Western routes.    The reed for 
introduction of I more Jayanti Janata Expresses 
on heavily occupied  trunk routes is accepted. 
Introduction   of such   trains would   be 
considered  as  and when  requisite resources and 
facilities in the form of additional  diesels section    
and    terminal capacity are available to handle 
the additional fast trains.   The introduction of a 
Jayanti Janata Express on the Delhi-Barauni route 
is under examination. 

A suggestion has been made by Shri Kapur 
again that the proposed road bridge planned in 
the Dalmau-Fatehpur area across the Ganga by 
the U.P. Government may be utilised as a rail-
cum-road bridge. I am examining the sug-
gestion. 

SHRI     PITAMBER     DAS:      Mr. 
Mishra, take care that Mr. Kapur may not 
become your rival for the Minster of 
Railways., 

SHRI L. N. MISHRA : I will be glad. I will 
be only too happy if he comes here. As a 
matter of fact, when he was speaking the other 
day, I thought why he is not here. He should 
not be there, he should be here.. I thought like 
that. 

So I am examining his suggestion.   It is 
proposed to carry out a techno-eco- 

[Shri L. N. Mishra] 
get from the investment of Rs. 31 cro-res in 
the State Road Transport Corporations. He 
suggested that if they got no benefits out of 
this, this money may be withdrawn and 
used for providing new railway lines. 

Railways  are participating financially in 
the State Road Transport Corporations 
primarily with the object of achieving   co-
ordination   between   the   two modes of 
transport.    In the Board of Directors of each 
State Road Transport Corporation, Railway 
officers are nominated to represent the 
Railways.    The main functions of these 
representatives are to see that Corporations 
work effectively,   the  objectives of rail  road  
coordination   are  achieved  and  the  acti-
vities conform to the general policy in force.    
They participate in the meetings of the Boards 
of Directors of the Corporations and offer 
their views and suggestions in regard to 
different aspects of working,   scrutinise the 
expansion programmes  of the  Corporations  
so  that introduction of new services do' not 
take place  on  routes   where   the   Railways 
already  have  adequate  transport capacity.    
They  also suggest adjustment  in the timings 
of buses with train services, rationalisation of 
bus schedules etc. so that the rail and bus 
timings are co-ordinated to the extent feasible.   
In view of the benefits    mentioned    above,    
it would not be prudent for the Railways to 
withdraw their investments from the State 
Road  Transport  Corporations  at this stage., 

Shri Kapur also referred to the important 
role played in sports development by the 
Railways and the Defence Ponces. I fully agree 
with him. To encourage sports activities on 
Railways, there are sports organisations formed 
at Zonal Headquarters, in workshops and in 
Divisional Offices. At the Centre, there is a 
Railway Sports Control Board to control, 
develop and promote sports activities on the 
Indian Railways. The Railway Board sanctions 
an ad hoc grant totalling Rs., 11J lakhs per 
year for sports activities, which besides as-
sisting in the upkeep of these activities, is  used  
for the  organisation  of Inter- 
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nomic survey to examine the need for yet 
another rail bridge in the area and the 
feasibility of using the road bridge proposed 
by the U.P. Government as a rail-cum-road 
bridge. 

Then, Sir, the question of wagon 
production has also been agitating the minds 
of a number of Members., A number of 
Members, particularly Shri Monoranjan Roy, 
Shrimati Pratibha Singh and Shri T. V. 
Anandan, spoke on the subject of increasing 
wagon production in the public and private 
sectors. Shri Monoranjan Roy wanted to 
know why the wagon building industry could 
not be taken over by the Railways. Shri 
Anandan proposed that the existing Railway 
workshops should manufacture more 
wagons. Shrimati Pratibha Singh wanted the 
rivival of the two private firms, namely, M/s. 
Arthur Butler in Muzaffar-pur and Britannia 
Engineering of Mo-kameh, which had closed 
down possibly due to financial and other 
problems.. Wagon building was initially 
developed by some of the old established 
steel fabricators in the private sector. In the 
Second Plan period, some new wagon 
builders entered the field. Traditionally, 
therefore, the requirements of wagon have 
been met by the private sector. To 
supplement their output, wagon production 
was also undertaken in some Railway 
workshops. At present, three Railway 
workshops, namely at Amritsar in Punjab, 
Samastipur in Bihar and Golden Rock in 
Tamil Nadu, are engaged in this wofk. Ac-
tion to boost production from these 
workshops is  already under way., 

Whether the wagon building units in the 
private sector should be taken over by 
Government is a matter for the Ministry of 
Industrial Development and the Ministry of 
Heavy Industries to decide. Some sick units 
have been taken over by the Government 
and the Railways have provided the 
necessary managerial expertise. I understand 
that M/s. Arthur Butler, to which Shrimati 
Pratibha Singh referred, closed down on 
account of disputes within the management. 
The stoppage of production in M/s. 
Britannia Engineering appears to be due to 
financial problems. 

In respect of M/s. Arthur Butler and 
Company, based on the recommendations of 
the Investigation Committee appointed by the 
Government (Ministry of Industrial 
Development), the Government is 
considering steps to be taken for reviving this 
company. As regards M/s. Britannia 
Engineering, the Ministry of Industrial 
Development have been requested to 
investigate into ihe affairs of this company 
with a view to reviving this unit also. 

The question of Jamalpur Workshop was 
raised by Shri Thakur. Shri Gunanand Thakur 
stated that staff strength has been reduced at 
Jamalpur from 18,000 to 8,000. The question 
of improvement and more works at Jamalpur 
be  considered. 

The Jamalpur Workshop of Eastern 
Railway is primarily responsible for periodical 
overhaul of steam locomotives of the Eastern 
and Northeast Frontier Railways and 
manufacture of loco components. Jamalpur 
workshop will continue to be responsible for 
periodical overhaul of Broad Gauge steam 
locos and manufacture of components for 
them. In addition to this, Jamalpur workshop 
has been entrusted with a large number of 
entirely new lines of production, viz. steam 
cranes, ticket shredding, printing and counting 
machines, scragging machines, hydraulic 
jacks, duplicate for die-sel locos, permanent 
way fittings etc. This workshop will also take 
up manufacture of SGCI bearings for wagons 
and periodical overhaul of diesel shunting 
locomotives of Eastern Railway. The rolling 
mill in this workshop is also being modernised 
and expanded to undertake manufacture of 
about 15,000 tonnes per annum of track 
fittings and other rolled steel products for the 
railways. 

Jamalpur workshop never had a staff 
strength of 18,000. During the past 12 years 
there has been a marginal reduction in the 
staff strength of this workshop from li, 830 to 
10,070 as on 1-2-1973. 

With the additional activities mentioned 
by me, the staff strength in this factory is 
bound to go up. 
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[Shri L. N. Mishra] 
Shrimati Pratibha Singh raised the 

question of railway publications being more 
attractive and popular. I agree with her and 
we have decided that in order to make the 
Time-Tables more presentable, attractive 
and popular, certain steps must be taken by 
the Railway Ministry.. However, as desired 
by the honourable Member, I am looking 
into this matter further with a view to mak-
ing them much more attractive and pre-
sentable. 

, The question of workers' participation in 
the management was raised by the 
honourable Shri Narsiah who considered that 
the Corporate Enterprise Group idea of 
workers' participation in management should 
involve the large body of workers. 
Apparently, the honourable Member wishes 
that participation should be introduced at all 
levels. The primary purpose in initiating this 
experiment at the Railway Board level was 
to try to dispel the atmosphere of secrecy 
and distrust which surrounds the functioning 
of top management by establishing the 
means for a free flow and exchange of ideas 
on the running and shaping of the Enterprise. 
What is important is the process by which 
decisions are taken and it is involvement in 
these processes that matters. It is basically 
an evolutionary one and it is for the Group at 
the top to decidt-in detail in what manner 
they would function and to enlarge its scope 
to various levels  of  management. 

[THE    VICE-CHAIRMAN      (SHRI    RAM 
SAHAI)   in the Chair.] 
The Group consists of the Members of the 

Railway Board and the representatives of the 
two Railway Labour Federations which, in 
turn, have a membership of about 8 lakhs of 
employees. 

I must assure the House, I have firm faith 
in the philosophy and usefulness of workers 
participation in management. 

Some of the honourable Members of the 
House might recollect that when I was in the 
Ministry of Labour, I laid special stress on 
this programme and I still believe that we 
should give concrete shape  to it.    I have  
seen  how it has 

improved productivity in Yugoslavia, West 
Germany and some other European 
countries.   This would be tried. 

Shri Abdul Khader wanted employees' 
grievances to be redressed expeditiously and 
the railway employees to be brought within 
the scope of the Industrial Disputes Act. The 
Railway Administration at all levels has a 
well-organised personnel and welfare set up 
with a heirarchy of Inspectors and Officers to 
attend to all matters relating to staff, 
including their grievances. Besides, in-
stitutional arrangements have also been in 
existence for over 20 years in the form of the 
Permanent Negotiating Machinery. Regular 
periodical meetings are held between the 
administration at the Divisional, Zonal and 
Railway Board levels and the recognised 
unions or their branches on the Railways and 
the two All-India Federations at the Railway 
Board level. In the year 1971-72 about 
18,500 items were discussed at these 
meetings and nearly 90 per cent of them were 
settled within the year. The house may rest 
assured that the management in the Railways 
are fully aware of the need for maintianing 
close relations with the staff and for ensuring 
quick redressal of grievances. 

Shri Mathur raised the question of my 
association and the association of Members 
of Parliament with the Zonal Consultative 
Committees. I would like to say word about 
it. 

T had indicated in my budget speech my 
intention to involve more closely Members 
of Parliament and Members of the State 
Legislatures with the evolution of our 
railway policy, particularly in respect of 
seeking specific solution to various zonal 
problems 

On each of the nine zonal Railways, there 
is a Zonal Railway Users' Consultative 
Committee. The General Manager of the 
Railway is the Chairman of the Committee. 
This Committee consists, among others, of 
representatives of State Governments, State 
Legislatures, principal Chambers of 
Commerce, Trade and Passenger 
Associations, five Members of Parliament 
and persons representing    "special     
interests".      The 
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Committee deals with matters relating to the 
services and facilities provided by the 
Railways and ways and means of improving 
the efficiency of such services. It is required to 
meet twice a year. In order to identify myself 
more closely with the interests of the local 
users. I will personally attend one meeting of 
this Committee on each zone preferably in 
between the Parliament sessions every year. 
This should improve the functioning of these 
Committees and help in speedier solution of 
many  local problems  of the  users. 

In this year. the Indian Railways will be 
carrying 2,600 million passengers which is 
more than two-thirds of the world's 
population. There are other members of the 
public who come into almost daily contact 
with the transport Of goods and parcels. It is 
only with their understanding and co-
operation that the Railways can render the 
public full   service. 

The Railways themselves employ 17 lakhs 
of people including casual labour. If we count 
them and their families, the figure comes to 
8.5 millions. Tins is not a small number. 
Actually, it is more than the population of 
Sweden. It will be my constant endeavour to 
keep this large family of raiiwaymen happy 
and contended. On their part, i expect the 
raiiwaymen with the historic tradition of 
devotion to duty to continue to render 
meritorious service to the country. 

Sir, I have done. 

THE      VICI-CHAIRMAN     (SHRI 
MAM SAHAI); The House stands adjourned 
till 1 I O'clock on Thursday, the 8th March,  
1973. 

The House then adjourned at 
twenty-eight minutes past four of 
the clock till eleven of the clock 
on Thursday, the 8th  March,   
1973. 

25RSS/73—570—16-6-73- GIPF. 


